
RESUME OF WORK DONE BY 
LOK SABHA 

(TENTH LOK SABHA-THIRTEENTH SESSION) 
(13th February to 3rd June, 1995) 

LOK SABHA SECRETARIAT 
NEW DELHI 

July, 799SIAsadha, 7917 (Saka) 



T.O. No. 75/10 LS Vol. XIII 

© 1995 By LOK SABHA SECRETARIAT 

Published under Rule 382 of the Rules of Procedure and Conduct of 
Business in Lok Sabha (Eighth Edition) and Printed by tne Manager, 
P.L. Unit, Gov!. of India Press, Minto Road, New Delhi. 



PREFACE 

This Publication contains a brief resume of work done in the Tenth 
Lok Sabha during the Thirteenth Session I. e. from 13th February to 
3rd June, 1995. 

NEW DELHI; 

July, 1995 

Asadi1a, 1917 (Saka) 

A. C. BHARDWAJ, 
Secretary-General. 



CONTENTS 
PAGE 

1. DURATION OF SESSION ............................................ 1 

2. ADJOURNMENT MOTION.. ................................ ................ ...... 2 

3. BILLS 

(i) Government Bills. ................ ......................... ............ 3 
(ii) Bills referred to Departmentally Related Standing 

Committees................................................................ 12 
(iii) Private Members' Bills ............................................... ,5 

4. CALLING ATTENTION.......................................................... .. 23 
5. COMMITTEES 

(i) Financial Committees................................................ 24 
(ii) Departmentally Related Standing Committees.......... 25 

(iii) Committees other than Financial and Departmen-
tally Related Standing Committees............................ 26 

6. DiViSiONS............................................................................ 27 
7. FINANCIAL BUSINESS 

(i) Railway Budget.......................... .................. 28 
(ii) General Budget... ................................... ...... ....... ....... 28 

(iii) Budget in respect of State of Jammu and Kashmir... 30 
(iv) Budget in respect of State of Bihar .................... ....... 30 

8. LEAVE OF ABSENCE .............................................................. 31 

9. MOTIONS 

Motion under Rules 191 and 342.. ......... ............. ............. 32 

10. OATH OR AFFIRMATION ......................................................... 33 
11. OBITUARY REFERENCES........................................................ 34 

12. PAPERS LAID ON THE TABLE .................................................. 36 

13. PETIlIONS ........................................................................... 37 
14. PRESIDENT'S ADDRESS......................................................... 38 

(iii) 



(iv) 

PAGE 

15. PRIVilEGE M .... TTERS............................................................. 39 

16. QUESTIONS 

(i) Starred........... ............ ................... ............................. 40 
(ii) Short Notice.. ............. ........ ........... ................ ............. 40 
(iii) Unstarred.................................................................... 40 
(iv) Half-an-Hour Discussions arising out of answers to 

questions.................................................................... 41 
17. RESIGNATION BY MEMBERS ................................................... 42 
18. ResoLuTIONS 

(i) Government Resolutions .... ......... ....... ............... ........ 43 

(ii) Statutory Resolutions .......................................... ....... 44 
(Iii) Private Members' Resolutions ................................... 47 

19. SHorH DURATION D,SCUSS,ONS (RULE 193) ................... ....... 48 

20. S,TT,NGS OF LOK SABHA .......... .......... ......... .................. ........ 50 
21. SPEAKERIDEPUTY SPEAKERICHAIRMANIANNOUNCEMENTsi 

OBSERVATIONs/REFERENCES................................................ 51 

22. STATEMENTS 

(i) Statements made/laid by Ministers under Rule 372 52 
(ii) Matters Under Rule 377 ............................................ 56 

Position regarding receipt of replies from Ministers 
concerned (as on 21.7.1995) 

(iii) Statement showing time spent on disorderly 
scenes/interruptions in the House during Thirteenth 
SeSSion, Tenth Lok Sabha......................................... 57 

(iv) Statement indicating matters raised after Question 
Hour and before taking up the listed business and 
lime taken thereon..................................................... 58 

23. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF 

BUSiNESS............................................................................ 59 



1. DURATION OF SESSION 

Date of Commencement 
Date of Adjournment sine die 
Date of Prorogation 

Total Number of days of Session 
Number of actual Sittings 
Number of Hours of Sittings 

@! 13 February. 1995 
£' 3 June. 1995 
15-6-1995 
111 days 
42 days 

245 hours and 25 minutes 

@'The lirst silting commenced with the playing 01 National Anthem. 

£The last sitting ended with the playing 01 National Song. 

'The Session was originally scheduled to conclude on 2 June. 1995. On adoption of 
51st Report 01 BAC .. House agreed to sil on Saturday. 3 June. 1995. 
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SUMMARY 

1 .. Bills pending at ,the end of the last session 16 
2. Bills introduced 28 
3. Bills opposed at introduction stage Nil 
4. Bills passed by Rajya Sabha and laid on the Table 8 
5. Bills passed by Rajya Sabha and returned by Lok 2 

Sabha with amendments 
6. Bills returned by Rajya Sabha with amendments and 2 

laid, on the Table of Lok Sabha 
7. Bills passed 29 
'8. Bills negatived Nil 
9. BiUs withdrawn Nil 

10.8ills part1(iiscussed Nil 
11. Motions for adjournment of debate on the Bills adopted Nil 
12. Bills referred to Select Committee Nil 
13. Sills referred to Joint Committee Nil 

·14. Bills reported by Select Committee Nil 
1:5. ,Bills reported by Joint Committee Nil 
16.8i1ls Originating in and referred to a Joint Nil 

Committee by Rajya Sabha in respect of which 
:motions for concurrence were adopted by Lok Sabha 

17. Bills fe1erred to Departmentally Related Standing 19 
Committees by Chairman I Speaker 

18. BilispenciingBt the end of the Thirteenth Se5sIori 25 
,of Tenth LokSabha vide Para No. 4006 of Lok Sabha 
·Bulletin-P.art ,II dated 19 June, 1995 
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SUMMARY 

, . Bills pending at the end of the last session 
2. Bills introduced 
3. Bills withdrawn 
4. Bills negatived 
5. Bills removed from the Ragister of Pending 

Bills 
6. Bills part-discussed 
7. Bills pending at the end of the session 

Vide para No. 4007 of Bulletin-Part II. 
dated June 19. 1995 
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6. DIVISIONS 

No. of Divisions held 9 

27 



7" FINANCIAL BUSINESS 

Subject Date 01 Date 01 
presen· Discus· 

tahon sian _ .. _ ...... _ .. ' .. -"- - .... _.. . .-_ .. _ .. - .... _ ... _ .. -_ .... _ .. _ .. _---_. _.- . ----

Budget (Raitways) lor 
1995·96 

Supplementary Demands 
for Grants In respoct of 
Budgot (Railways) for 
t994·95 
Demands tor Grants (Rail· 
ways) for 1995·Y6 

3 
(i) Railway Budget 

14395 

14.395 

30.3.95 

30395 

"Discussion and voting on 1 
Demands for Grants on 
Account (Railways) 

"D,scuss,on and votmg on J 
Supplementary Demands 
lor Grants (Railways) 

2.5.95} (Ii General D,scuss,on 
35.95 (Zi D,Scussion and vohng 
4.595 

Time 
taken 

4 
H M 

33 

G 20 

25.951 (il Discussion and volmg III :lB 
3.595 on Excoss Demands Itlr 

Demands for Excess 25495 
Grants (RadwClYs) tor 
1992·93 

Budget (General) 
for 1995-96 

4 595J Grants 
(ii) General Budget 

15395 

27.395 £General D,scuss,on 
30.3.95 £Discu5sion and votmg on 

Demands tor Grants on 
Account 

Supplomonlmy Demands 20.395 27:3 95 
for Grants In respect ot 30.3 95 

(D,scuss,on anrl VOl",,. on 
Supplemenlilry Demands 
tor Grants Budget (General) lor 

1994·95 

Discussion and voling on 
Demands tor Grants of 
Ministry,oepartmcnt 01 :-.. 

(1) Defence 

(2) Communicalions 

• Discussed together. 

4.5.95} 5.5.95 
8.5.95 
9.5.95 

10.5.95 
16.5.95 

16.5.95} 
17.5.95 ----------

34 

5 50 

14 49 

4 45 

@. Discussed together along with Government Rosolution seeking approval 01 recom-
mendations contained in the Ninth Report 01 the Railway Convention Committee. 

£ Discussed together (Debate on General Discussion remained Inconclusive) 

28 



2 

H M 

Guiliottnmg 01 Demands lor Grants 
01 M")I~trles1)epartments 01 

11) Agriculture 
(2) Chemicals and Fortllizers 
(3) Civil AViation and Tourism 
(4) Civil Supplies. Consumer 

Altalrs and Public Distribution 
Coal 
Commerce I 

(S) 
(6) 
(li 
(tJl 
(H) 
11(1) 
(11) 
112) 
il:\) 
(141 
(15) 
(16) 
( 17) 
(18) 

E nVllonrnent and Forests I 
[.'ernal Allalrs 
Fillance i 

Fooo I Food ProcesSing Industries 
Heillt!, ano Family Wclliue (AI 
Hume Atlalls 
Human Resource Developm"nt r 
Industry 
Inlormatlon ;lI1d BroilrJcastlng I 

Labour 
Lnw. Justice and Compal:Y 
Allwrs 

(1(l! Mines 
(2U) Non·conventll:JI)al Energy 

Sources 
(?1) Parliamentary Altalrs 
(22) Per sonne). PU[Jllc G"f,vanc:e~: 

and Pensions 
(2:3) Pelroleum and Natural GelS 
(24) Planning anO Programl"" 

tmplementil1l0n 
12~.) Power 
(;'{;) r1ural Develorment 
(27) SCience anrl Technology 
(2IJ) SI(,..,I 
(2'1) SlJrlacp Tr anSpllrt 
(:lOi h~xtiles 
(31) Urbiln Development 
(:32) Watur Resources 
(3:3) Wellure 
(34) Atornlc Energy 
(3S) Electronics 
(36) Ocean Development 
(37) Space 
(38) Parliament. Secretariats 01 

PreSident and VIcp.·Prosldont .. 
Union Public Service Comml; 
sSlon 

29 

3 

17 :, 9~ 
7 :,2 PM) 

4 

o 05 



30 

2 3 4 

(iii) Jammu and Kalhmir Budget H M 

Budget (Jammu and 24.3.95 30.3.95 (Y' Generat Discussion 
Kashmir) tor 1995-Y6 (11' Discussion and vOllng 

on Demands tor Grants on 

Supplementary De- 24;3 95 30.3.95 
mands tor Grants in re-
spect at tile Budget 
(Jammu and Kashmir) 
tor 1994-95 

Account (Voted without 
dISCUSSIon) 

(.;, DISCUSSIon and voting 
on Supplementary 
Demands tor Grants 

o 02 

) 

(iv) Bihar Budget H M 

Bu(1g0t (BIhar) ior 1 YY5-96 30 3 9~J 30.395 $General DISCUSSIon 
$Dlscussion and voting on 
Demands tor Grunts on 

SupplementalY Uf!' 30.J.95 3()39~' 
mands tor Grants In rr,-
spect ot tile !:Judget 
(BIhar) tor 199495 

Cii Taken up togeil1m 
$Discussod t(lQHItl()r 

.'\ccount 

SOiscusslon and \loling on 
Supplementary [;emands 
tor Grants 

HI 



8. LEAVE OF ABSENCE 

SI. Name ot Members 
No. 

1. Shri Tejsinghrao Bhonsle 

2. Shri Rajaram Shankar;ao 
Mane 

3. Shri B. Shankaranand 

4. Sml. Dipika H. Topiwala 

5. Shri Lakshman Singh 

6. Shri Syed Shahabuddin 

7. Shri Krishna Marandi 

8. Shri K. Muraleedharan 

9. Shri E. Ahamed 

10. Shri Rajaram Shankarrao 
Mane 

11. Shri Ram Niwas Mirdha 

Penod tor which Leave 
granted 

6.8.1994 10 26.8.1994 
and 

14.3.1995 to 31.31995 
;days 

14.3.1995 to 313.1995 
- 18 days 

14.31995 to 313.1995 
= 18 days 

14.3.1995 to 313.1995. 
24.4.1995 to 304.1995 

and 
1.5194~; !:1 fl5.1995 

" 33 days 
24.4.4$95 to 2.6.1995 

= 40 days 
2.5.1995 10 175:1995 

- If days 
14.3. HlfI:', t" 31.3.1995 

!l'1U ;!1\.4.1995 
" 19 days 

29.4. I 99~ 10 155. I 995 
:... 17 days 

4.5.19S5 to 18.5.1995 
= 15 days 

24.4.1995 to 2.6.1995 
~ 40 days 

16.5. I 995 10 2.6.1995 
~ 18 days 

Date when 
leave granled 

31.31995 

29.5.1995 

---_ .•. __ .--_._-_._----

31 



1 . 
2. 
3 

No. of 
No. of 
No. of 

9. MOTIONS UNDER RULES 191 & :;42 

SUMMARY 
notices received 
motions admitted 
motions discussed ..... 

4. No of motions remained 
part-discussed 

5 Total time taken 

32 

·HO 
33 
Nil 

Nil 



10. OATH OR AFFIRMATION 

N,rmf' ()! r'J1,'rntH.'r cOI~:;'lfu(·n .. ), O;I:~\:]1 

:::::1' 

SI :rl H.iJ(~~~t, 

f',ell:'" 
,1/;,:". P;l~);JU 

Y.:I:ldv' 

cPHi ~-~Ll\f~ 1\!llrll'id~l~Hl 

~~c.\lr'ln(ller:~ 

t ;lfI':;:I{J[;1' rl;llt· e)1 
ill Od:t1 fir laklllg 
r",!:,'Pldtl'_ln Oath 

Alf,r:nal,()[1 



11. OBITUARY REFERENCE 
----------
51. Name and Particulars 01 MemberShi~ Date 01 Date on Time 
No. death which taken 

relerence H. M. made 

2 3 4 5 

1. ·Giani Zail Singh 25.12.1994 
(Former President 01 India) t 

2. ·Shri Chandulal Chandrakar 02.02.1995 
(Silting Member 01 Lok Sabha) 

3. Smt. Zohraben Akbarbhai Chavada 20.12.1994 
(Member, Third Lok Sabha) 

4. Shn Madhu Limaye OB.Ol.1995 13.02.1995 1 14 
(Member, Third, Fourth, Filth and Sixth Lok 
Sabha) 

5. Ct-,audhary Dilip Singh 13.011995 
(Member, Filth Lok Sabha) 

6. Shu V.T. Patil 17.01.1995 
(Member, Third Lok Sabha) 

7. Shri Robin Sen 19.01.1995 
(Member, Filth and Sixth Lok 5abha) 

B. Shri Tika Ram Paliwal OB.02.1995 
(Member, Third Lok Sabha) 

9. Shri P.R. Chakravarti 12.02.1995 
(Member, Third Lok Sabha) 

10. Shri M.K.M. Abdul Salam 13.02.1995 
(Member, Second Lok Sabha) 

11. Shri Ram Kishan 22.02.1995 14.03.1995 0 07 
(Member, Fourth Lok Sabha) 

12. Shri Chandra Shekhar .Singh 03.031995 
(Member, Sixth Lok Sabha) 

13. Shri M. Satyanarayana 0f..03.1995 
(Member, Constituent Assembly and PrOlli· 
sional Parliament) 

14. Shri P. Gangadeb 2B.03.1995 31.03.1995 0 03 
(Member, Second and Filth Lok Sabha) 

15. ·Shri Morarji Desai 10.04.1995 
(Former Prime Minister 01 India) 

16. Shri K.V. Ramakrishna Reddy 27.03.1995 24.04.1995 1 06 
(Member, Second and Third Lok Sabha) 

17. Shri K.K. Singh 01.04.1995 
(Member, Third Lok Sabha) 

• House was adjourned lor the day without transacting any business. 
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18 

19. 

20 

21 

2 

·Shri Tejslnghrao Bhonsle 
(Silting Member 01 Lok Sabha) 

Shri V.C. Kesava Rao 

35 

(Member. Constituent Assambly and ProYi-
sional Parliament) 

Shn E.K Imbichibava 
(Member. Third and Seventh Lok Sabha) 

Shri Vutukuru Rami Reddy 
(Member. Second Lok Sabha) 

22. Smt. Hansa Mehta 
(Member. Constituent Assembly) 

23. Shri Balasaheb Patit 
(Member. Second Lok Sabha) 

24. Shri N.RM. Swamy 
(Member. First and Second Lok Sabha) 

25. Shri K. Suryanarayana 
(Member. Fourth, Filth and Sixth 
Lok Sabha) 

26. Shri RR Morarka 
(Member, First, Second and Third 
Lok Sabha) 

3 4 5 
---------

26.04. 19951 
10.04.1995 27041995 

1104.1995j 

15041995 

04.041995 28041995 

01.041995} 

05.05.1995 
0205.1995 

06.05.1995 10.05.1995 

28.05.1995 30051995 

o 14 

o 04 

o 03 

o 02 

o 02 

·House was adjourned lor the day without transacting any bUSiness 



12. PAPERS LAID ON THE TABLE 

(a) By Government. ................................................................. 1649 

(b) By Private Members ............................................................. NIL 

36 



13. PETITIONS 

Presented by Members ........................................................... Three 

37 
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16. QUESTIONS 
(i) Starred Questions 

(a) Number of Questions put down in Question Lists for 
oral answers 840 

(b) Number of Questions orally answered 120 
(Ii) Short Notice Questions 

(a) Number of Questions put down In Short Notice 
Question List 

(b) Number of Short Notice Questions orally answered l' 

(iii) Unstarred Questions 
(a) Number of Questions put down in Question Lists for 

written answers 
(b) Number of Questions for which written :answers were 

laid on the Table including those put down for oral 
answers but not reached for oral answers 

8508·' 

9228 

• Due to interruption in the House the reply was laid on the Table 01 the House.' 
•• Including 14 Unstarred Questions deletedltransterred trom one Ministry to another. 

40 



(iv) Half-An-Hour Discussion Arising Out of Answers to Ouestions 
during the thirteenth Session of Tenth Lok Sabha 

Brief subject 
----- --'-~-'--"---

Name of 
Member who 
got First priority 
in the Ballot to 
raise the 
Discussion 

Date Ministry! Time Taken 
Department -----

Hrs. Mis. 

------.----_.--
Unutillsed 
Foreign Loans 

Shri Ram Vilas 1.6.95 
Paswan 

41 

Finance o 58 



17. RESIGNATION BY MEMBERS. 

--------------.----- _._-_.- ._-_ .... 
Name of 
Member 

State 

Shri Arjun Orissa 
Charan 
Sethi 

Constituency Date from Remarks 
which ac-
cepted by 
the 
Speaker 

Bhadrak (SC) 24.3.1995 Announce-

42 

ment was 
made in 
the House 
on 
24.3.1995. 
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Discussions on Matters of Urgent Public Importance for Short 
Duration Under Rule 193 

SUMMARY 
1. No. of notices received . 
2. No. of discussions admitted 
3. No. of discussions held. . 
4. No. of discussions remained part-discussed 
5. Total time taken. 

49 

74 

Nil 
4 hours and 
31 minutes 



20. SITTINGS OF THE HOUSE 

S. 
No. 

Subject Date of Publica- Remarks 
tion 
in Bn. Pt. II 

1. Cancellation 14.3.1995 
of sitting of 
Lok Sabha on 
16 March, 
1995. 

2. Cancellation 10.5.1995 
of sitting of 
Lok Sabha on 
12 May, 
1995. 

3. Fixation of 31.~.1995 
sitting of Lok 
Sabha on 3 
June, 1995. 

50 

In the meeting of Speak-
er with Leaders of Parties 
and Groups in Lok Sabha, 
held on Su nday, the 12th 
March 1995, it was de-
cided that the sitting of Lok 
Sabha fixed on Thursday, 
the 16th March, 1995 
might be cancelled on ac-
count of Holi. 

Accordingly, the sitting 
fixed for 16th March, 1995 
was cancelled. 

In the meeting of Speak-
er with Leaders of Partles/ 
Groups in Lok Sabha held 
on Wednesday, the 10th 
May, 1995, It was decided 
that the sitting of Lok Sat>-
ha fixed on Friday, the 
12th May, 1995, might be 
cancelled. Minister of Par-
Iy. Affairs informed the 
House of the decision of 
the meeting. Accordingly, 
the sitting fixed for 12 May, 
1995 was cancelled. 

On adoption of 51st Re-
port of the Business Advis-
ory Committee Lok Sabha 
agreed to fix its sitting on 
Saturday, the 3rd June, 
1995 for completion of es-
sential items of Govern-
ment business. According-
Iy, the House sat on 
3 June, 1995. 
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(II) Mettera Under Rule 3n 
POSllIOn reqilrdlnO recclpl cl replIes from Mlnlslnes concerned dunng Tentll Lok 

Sabhil as on 21 7 199~ 

------_. 

Flrsl Session 
(9.7911018991) 

Second Session 
(2011.91 to 201291) 

Third SessIOn 
(24292 to I:! '592) 

Fourth 3~s!>lon 

(87.92 to 20892) 

Fifth Session 
(24 11 92 10 23 12.92) 

Sixlh Session 
(222.93 to 14593) 

Seventh Session 
(26793 to 28.8.93) 

Eighth Session 
(21293 10 301293) 

Ninth Session 
(21.294 to 13594) 

Tenth Session 
(13.694 to 14694) 

Eleventh Session 
(25.7.94 to 26894) 

Twelth Session 
(7.12.94 to 23.1294) 

Thirteenth Session 
(13.2.95 to 3.6.95) 

Total Number No of replies 
of matters sent to Members 

----

raised by Mimsters 

. ------ .. _ .. 

270 

133 

314 

149 

61 

253 

127 

70 

185 

13 

102 

33 

211 

56 

and copies 
endorsed to 
Lok Sabha 
Secretariat 
.... _--------

220 

114 

240 

112 

46 

193 

91 

49 

132 

5 

67 

19 

40 

Percentage 01 
replies sent to 

members by 
the Ministers 

-,--_._--_ .. 

81 55 

6571 

76.43 

7516 

7705 

76.28 

71.57 

70.00 

71.35 

38.46 

56.06 

57.87 

29.06 

--~ .. ---



(iii) sa.tement showing the time spent on Disorderly Scene/Interruptions In the 
House during Thirteenth Sas.lon, Tanth Lok Sabha 

Date 

14.3.95 

23.395 

28.3.95 

29.3.95 

25.5.95 

Total 

Time spent 

H. M. 

o 52 

58 

5 57 

5 51 

57 

Remarks 

Interruptions started at 1108 hrs. and continued 
upto 1120 hrs. Lok Sabha ad,ourned lill 
1200 Noon. 

Interruptions started at 1100 hrs and continued 
upto 1114 hrs Lok Sabha adjourned at: 

(i) 1115 hrs. and reassembled at 1200 Noon. 
(Ii) 1204 hrs. and reassemblf3d at 1402 hrs. 

InterrIJptions started at 1100 hrs. and continued 
upto 1105 hrs. Lok Sabha ad,ournf3d at: 

(il 1106 hrs. to meet at 1200 hrs. 

Interruptions continued and Lok Sabha ad-
journed at: 

(I) 1202 hrs. and reassembled at 1401 hrs. 
(ii) 1405 hrs. and reassembled at 1600 hrs. 

(iii) 1603 hrs. lor the day. 

Interruptions started at 1100 hrs and continued 
upto 1103 hrs. Lok Sabha adjourned at: 

(i) 1104 hrs. and reassembled at 1200 hrs. 
(ii) 1201 hrs. and reassembled at 1400 hrs. 

tnterruptions continued and Lok Sabha 
adJourned at: 

(Iii) 1405 hrs. and reassembled at 1600 hrs. 
(IV) 1609 hrs. for the day. 

Due to interruptions Lok Sabha ad,ourned at 
1240 hrs. and reassembled at 1437 hrs. ---_ .. _-_._--------

15 35 

NOTE: Time calculattJd on basis of the normal time 01 the sitting 01 the House I.e. 
Irom 11 A.M. to 1 P.M. and 2 P.M. to 6 P.M. 
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(Iv) Statement Indicating matters raised after question hour and before 
taking up of the listed business and time taken thereon during the 
Thirteenth Session, Tenth Lok Sabha 

Number 01 Number 01 Time laken 
Dale metters raised members H. M. 

who spoke 
13.2.95 Nil Nil Nil 
14.2.95 4 16 1 07 
14.3.95 1 6 0 57 
15.3.95 1 11 1 38 
20.3.95 6 7 0 21 
21.3.95 10 21 0 57 
22.3.95 6 17 0 53 
23.3.95 2 14 1 15 
24.3.95 16 18 0 49 
27.3.95 4 4 0 13 
28.3.95 Nil Nil Nil 
29.3.95 Nil Nil Nil 
30.3.95 Nil Nil Nil 
31.3.95 2 24 3 10 
24.4.95 Nil Nil Nil 
25.4.95 4 11 1 00 
26.4.95 4 4 0 16 
27.4.95 Nil Nil Nil 
28.4.95 22 23 0 40 
2.5.95 13 17 1 02 
3.5.95 20 24 1 10 
4.5.95 17 23 1 00 
5.5.95 22 32 1 00 
8.5.95 4 25 1 05 
9.595 7 12 0 58 

10.5.95 34 42 1 56 
15.5.95 Nil Nil Nil 
16.5.95 8 26 1 06 
17.5.95 13 27 1 11 
18.5.95 2 21 1 00 
19.5.95 11 33 1 02 
22.5.95 12 15 0 34 
23.5.95 12 31 0 58 
24.5.95 15 15 1 02 
25.5.95 2 9 0 40 
26.5.95 13 14 1 40 
29.5.95 2 15 0 27 
30.5.95 21 25 1 00 
31.5.95 7 18 1 00 

1.6.95 2 7 0 57 
2.6.95 3 3 0 35 
3.6.95 12 32 2 47 

334 642 37 16 . __ .- _._---_ ... 
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23, STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS 
OF BUSINESS TRANSACTED DURING THE THIRTEENTH 
.SESSION OF TENTH LOK SAHBA 

----------_._--_._-_ .. --_. __ ._-------._-_ .. -

Business 

---------

ADJOURNMENT MOTIONS 

BILLS 
(a) Government Bills 
(b) Private Membe(s Bills 

BUDGETS 
(a) Railway Budget 
(b) General Budget 
(c) Budget In respect of States under Presidenrs 

Rule 
CALLING AnENTION NOTICES 
DISCUSSIONS 

(a) Half-an-hour DISCUSSion (Rule 55) 
(b) Short Duration DISCUSSion (Rule 193) 

MAnERS OF URGENT PUBLIC IMPORTANCE 
RAISED AFTER THE QUESTION HOUR 

MAnERS UNDER RULE 377 

PRESIDENT'S ADDRESS 
QUESTIONS 
RESOLUTIONS 

(a) Government Resolutions 
(b) Statutory ResolutIOns 
(C) Private Member'S Resolutions 

STATEMENTS (Rule 372) 
Other matters such Oath. Obituary References, Pap-
ers laid on the Table, Poinls of Order, Personal 
ExplanatIOns etc. 

TOTAL: 

Time Taken 

H M 

8 44 

'54 44 
7 26 

20 51 
27 03 

21 
07 

0 58 
4 31 

37 16 
4 24 

12 38 
30 57 

@ 
6 44 
7 43 

16 

17 42 

245 25 

Percentage 
to the total 
time taken 

3.6 

223 
3.0 

8.5 
11.0 

0.6 
0.5 

0.4 
1.9 

15.2 
18 
5.1 

126 

27 
31 
0.5 

7.2 

100.0 

• loint discu~sion took place on certain Statutory Resolullons-I Vidr SWlel11enl 
No. IK(ii) SI. Nos. 2 to 71 and Motion for con'sideration of connected Governmenl 
Bills Wide' Statement No .. l(i) SI. Nos.I, 3, 4, 7, g and III Time I~ken on jnllll 
discussion has heen shown under Government Bills. 

@' Joint discussion took place on a Governmenl ResolullOI I V"lr Sialemenr No. 
1!I(i) ....... alongwith (i) Demands for Granls in respeci of Budgel (RailwilYs) for 
19'15-% and (ii) Demand for Excess Grants in respect of Budget (Railways) for 
IW2-1l31. Time taken on joint discussion has been shown under Railway Budget. 
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CORRIGENDA 

RESUME OF WORK DONE BY LOK SABHA 
(TENTH LOK SABHA - THIRTEENTH SESSION) 

Page No. 51. No. Column Line for read 

2 4 2 'Sate' 'Date' 

9 33 2 'Raya' 'Rajya' 

31 3 7 'Days' '39 Days' 

45 5 5 '23.2.95' '22.2.95' 

56 4 3 from bottom '56.06' '56.86' 

56 4 Last line '29.06' '29.86' 


